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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI

In Original Application No. 123/2024

IN THE MATTER OF:

PRPSRERTRETEE SS R R e ey Applicants
Versus

Geate of Beryepaand s, - Respondents

1. That vide order dated 05.02.2024, this Hon’ble Tribunal was pleased to pass
the following order, relevant extract of which are reproduced below as

below:

“Having regard to the nature of grievance raised in the
OA, we also deem it proper to form a Joint Committee comprising of
representative of Member Secretary, Central Pollution Control
Board (CPCB), Member Secretary, State Pollution Control Board
(SPCB), Regional Officer, Ministry of Environment, Forests and
Climate Change (MoEF&CC) and District Magistrate, Faridabad.
The District Magistrate, Faridabad will act as nodal agency for

coordination and compliance.

The Joint Committee will carry out the site inspection, ascertain the

correct position relating to nature of land from the revenue record




89

and also ascertain truthfulness of the allegations made in the OA and
file factual and action taken report before the Tribunal at least one
week before the next date of hearing by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF

2. That the Action Taken Report of the committee submitted to this office is
attached here with for the kind perusal of the Hon’ble National Green

Tribunal. That the recommendations of the committee have been sent to the

MCF for further necessary action and compliance.

Place: Faridabad (Viéa%»,/rAS)

District Magistrate
Date: 29.03.2024 Faridabad
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Report As per Hon’ble National Green Tribunal
(Order dated 05" Feb, 2024)

In Original Application No. 123/2024

IN THE MATTER OF

Sudesh Kumar Applicants
Versus
State of Haryana Respondents
INDEX
Sr. Particulars Page No.
No.
1. | Report of joint committee in compliance of order dated 05- 1-4
02-2024 in OA. No. 123 of 2024
2. | Copy of transfer documents as Annexure-‘A colly’ 5-11
Copy of site photographs as Annexure-‘B’ colly 12
4. Copy of report received from Deputy Conservator of 13
Forest, Faridabad dated 13-03-2024 as Annexure-‘C’
colly
Copy of forest offence report as Annexure-‘D’ colly 14-17
6. Copy of range forest office report as Annexure-‘E’ colly 18-19
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Report in compliance of Hon’ble NGT order dated 05.02.2024 in the
matter of Sudesh Kumar V/s State of Haryana in Original Application
No. 123/2024.

1. Background:-

Vide order dated 05-02-2024 the Hon’ble Tribunal Passed the
following direction reproduced as under:-

Having regard to the nature of grievance raised in the OA, we
also deem it proper to form a Joint Committee comprising of
representative of Member Secretary, Central Pollution Control
Board (CPCB), Member Secretary, State Pollution Control Board
(SPCB), Regional Officer, Ministry of Environment, Forests and
Climate Change (MoEF&CC) and District Magistrate, Faridabad.
The District Magistrate, Faridabad will act as nodal agency for
coordination and compliance.

The Joint Committee will carry out the site inspection, ascertain
the correct position relating to nature of land from the revenue
record and also ascertain truthfulness of the allegations made in
the OA and file factual and action taken report before the
Tribunal at least one week before the next date of hearing by e-
mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.

5. List on 02.04.2024

2. Factual Report:-

That,in compliance of aforesaid Hon'ble NGT's Orders, Joint committee

comprising of following members has been constituted:

St

No.

Name and designation of officer

Nominee/Representative of

Smt. Akansha Tanwar, EE,
HSPCB

Member Secretary, HSPCB

Sh. Amit Mann, SDM Badkhal

District Magistrate, Faridabad

Dr. K. Muthamizh Selvan,
Additional Director, RO
Chandigarh

Regional Director, Ministry  of
Environment, Forest and Climate
Change (MoEF&CC)

Dr. Suneel Dave, Director, CPCB

Member Secretary, CPCB
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3. Finding/Observations: -

The site was inspected on 27.03.2024

The observations of the team are given as below:-

1.

The site under grievance is the land bearing Khewat No. 2214,
Khatauni No. 3425 and Khewat No. 2215/1964, Khatauni No. 3425
situated at Village Pratapgarh is a parcel of land which is under
possession with Municipal Corporation Faridabad vide transfer order
no. 972 dated 05.02.2018. The total land area is 50 acres and had 50
MLD Sewage Treatment Plant at the time of transfer. Now
Municipal Corporation Faridabad has upgraded the STP to 100
MLD and is about to commission the same. The transfer document is
attached as Annexure-A colly.

Municipal Corporation Faridabad has prepared the site for
decentralized waste processing system for 300 MT/ day comprising
of Composting and RDF Facility without landfill site, in compliance
of NGT order dated 30-01-2023 in the matter of Poonam Yadav Vs
Eco Green Energy Pvt. Ltd. Presently, the site is vacant and only
0.370 acres of land is prepared for keeping garbage before it is sent
for processing. The land is prepared by laying Granular sub-base and
HDPE liner as per the provisions of solid waste management rules
2016. There are 16 no. of compost pits and 1 no. of concrete leachate
tanks constructed with brick masonry at the site. Trommels are not
yet installed at site and even electricity connection has not been

obtained. The site under question is not operational yet.
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The photographs of site inspection are attached as Annexure-B colly.
3. As per the report of Deputy Conservator of Forest, Faridabad the
locations identified as Kila no. 114/14/2, 115//13/2, 18, and 117/2/3/8
have been identified as Forest Land and cutting of 180 trees is also
confirmed by the same report. Report is attached as Annexure-C colly.
The forest land is 3.03 acres of the total 50 acres of land. No development
or construction has been done on the forest land but cutting of trees has
been reported.. A fine of Rs. 46640/~ has been imposed on MCF and
Daksh Constructions for the said violations. The copy of forest offence
report and range forest office report is attached Annexure-D colly.
Further, as per the report of range forest office no reporting of tree falling
has been noted by the range forest staff on land of MCF. The copy of
range forest office report is attached as Annexure- E colly.
. Further MCF is the owner of the rest 46.97 acres of land, out of which
approximately 4 acre of land is used for the purpose sewage treatment
and around 04 acre is proposed to be used for the said solid waste
processing plant. MCF is only complying with the rule 15 (h) of the solid
waste management rules 2016 which is reproduced as under:-

setup material recovery facilities or secondary storage
facilities with sufficient space for sorting of recyclable
materials to enable informal or authorised waste pickers
and waste collectors to separate recyclables from the

waste and provide easy access to waste pickers and



recyclers for collection of segregated recyclable waste 2
such as paper, plastic, metal, glass, textile from the
source of generation or from material recovery facilities

Recommendations:
Q) MCF may be directed to obtain authorization from HSPCB pbefore

starting any process of establishment OF operat
site. They were also directed to setup leachate treatment plant

before starting operation of the said facility:
(ii) MCF may be directed to ensure compliance of buffer zone with

green belt aro

ion on the said

und the treatment facility.

The report is submitted for kind consideration.

u g i
g LD»\WQ‘(- ......... =
Su n@ ):

br. K. Muth'amizh Ve,
Selvan, Additional Diréctor, cpPCB

Director, RO
Chandigarh

SD

egional Officer,
Ballabgarh Region,
HSPCB

minee of District
Magistrate, Faridabad

Place: Faridabad
Date:27.0% 20
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The Superintending Lngineer

Public Health Engineering Circle,

Gurugram

Memo No, Q1R M, 6 S-o0l-40ld
Subjectz- Hauding over of 50 MLD STP and 30 MLD 1PS w1 Villige Partapgaceh District

Paridabad.
In this connection it is submitted that as per deeision taken in meeting held on

W A7 under the chairmanship of Additional Chiel Seeretary to Gowvt, of Haryana Public

-ﬁ‘-\m“‘ \
hacin Fagineering Department with Urban Local Bodies Autharities, the 50 MLD STP and 30

MELD HS
Faridabad oa dated 30.01.2018 with assets and linbilitics.

at Village Partapgarh District Faridabad is hamded over to Municipal Corporation
The copy of handing over and taken

over documents amd inventory of items is attached with this letter,

This is for your kind information and neeessary action please,

DA/ As above
‘ f Exceuive Engineer

C["I& = 874 Datedd - Q S”D“?’*’??\&

- Endst No,
5 A copy of the above is Torwarded to the following for informution and necessary

E
L action please:- ,

’ . . . . . 4 - . -

L1 The Engincer-in-Chiel, Haryana Public Health Engineering Department PanchRula,

2. The Deputy Commissioner., Faridabad,

3, The Commissioner, Municipal Corporation Faridabad,
4. 'The Chiel” Engineer (Project) O/o the Englneer-in-Chiel, Haryann Public Health Engineering

Department Panchkula,
5. The Chiel Engineer, Municipul Corporation Faridabad,
6. The SDE PHESD No.l Faridabad w.r.t. your oflice letter No, 168 tl..!ml 030272018,

sxedtlive Bngineer
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Memo No. lo 117 PHEProlect daled

. ¥
Subject:  Handing over of 2 Nos. 5TPs (45 MLD & 50 MLD) to Municipal™<——"
Corporation, Faridabad.
Please reler o the subject noted above.
& Please find enclosed herewith copy of cndsl. No 101492-1015%1-

-,

0 Urban daled 21.11.2017 alongwith minules of the meeting held on 20 11 2017
ipholocopy enclosed) for informalion and further necessary action

| have been direcled to request you lo &?GAOVCI’ the operation &
maintenance of 45 MLD & 50 MLD STP al Faridabad lo Municipal Corporation,

Fandabad before 1% December 2017 -
o

Exccutive Engineer (Project),
For Engincer-in-Chief, Haryan;

{34448 above

Endst No. .PHE/Project dated
A copy of alongwith copy of endst. No.101492.101511-PHED/Urban
: “y vied 21.11.2017 minutes of the meeting held on 20.11.2017 is forwarded to the Chief
“ " Zugineer, Municigl Corporation, Faridabad for informalion and necessary action. You
are 1cquest fo direction concerned Execulive Officer to lake aver the operation &
mainienance of 45 MLD & 50 MLD STP at Faridabad before 1* December 2017,

DAlAs above

Ehlid Me. g_(‘_':’{Q o4 Q‘SX\&\\"&» o

o
R Excculive Engineer {Project),
f\ | ¢ sodeid 0 15¢ For Engineer-in-Chief, Haryana
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r Handing over

|
Signature of  Sub Diy sional Engineer

£
{

PHE Sub Division No.1

Faridabad SDE
|
!
|
|

&‘; m \\\\1

Sub Divisional Officer

Muni_cipal Corporation
Faridabad

/]
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Faridabad, Haryana, India
g BZIHAP3, Mohng Rd, Sector 56, Faridabad, Harvans 121004, india
§ Lot 28.370548°
'
=

Long 77.27918°
2HO3174 12716 PM OMT +05:30

Faridabad, Maryana, india

House 1015,Gali.27, Partabghar part 2, Sector 68,
Faridabad, Haryana 121004, India

Lat 28.329475°

Long 77.280309°

27/03/24 03:34 PM GMT +05:30

Annexure-B

Faridabad, Haryana, indi
Hol 015,Gali 27, Partabghar part 2, Sector &6,
Faridabad, Haryana421004, India
328487°
Long 77.2803667
27/03/24 03:34 PM GMT +05:30

14
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From

0/0 Deputy Cop p

Faridabad 1servator of Foregt

To,
Wardy Doputy Commission
Faridabag |

Endst No.1726 : Dated:13.3.2024

Subject ~ Report of Unauthorized Tree Cutting and Registered Forest Offenses
Respected Sir
I am writing to you under the authority vested in me,
Badkhal oftgice oi,der no. 4068-72 datedyMarch 13, 2024, and the memo from the2 ngcfl“;g
District Commissioner (DC) sir, no, L.F.A 171-174/G11/2024 dated February 22, ¥
correspondence pertains to the adherence to the orders of the Honourable Nationa esige g
Tribunal dated February 5, 2024, in the case of O.A no, 123/2024 (Sudesh If“mfb"s oyl
Raryane) It hag been brought to our attention by the Renge Office, Ballahguh, 1‘ = th
reports (memo number 495 dated November 29, 2023), that certain actxylues invo ving he
cutting of trees within the vulnerable zones have been carried out.wnh‘out securing the
hecessary permissions from the Forest Department, Notably, the locations identified as Kila
no. 114/14/2, 115//13/2,18, and 117/2/3/8 have been confirmed as belonging to the Forest
Department, as per the demarcation report by the competent authority. As per Range Forest
Office involving the unauthorized cutting of 180 trees, including species such as Papri,
BadamPapri, and several endangered herbs, In response to these infractions, two forest
offense report have been duly registered by the beat forest guard under the supervision of the
forester. Immediate action and investigation into these matters are imperative to prevent
further damage to our invaluable natural resources. Moreover, the Range Office registered
Forest Offence Reports againgt the individyals, responsible, including the deiver of the crans
involved and the contractor commussioned by the Municipal Corporation of Faridabad. These
actions clee}rly contravene the directives establ{shed to protect and preserve our green areas.
~ In light of these developments, and reinforcing the orders issued by the Honourable
Netional Green Tribunal and the Honourable Supreme Court, it is imperative that we ensure
stricter compliance with environmental protection regl_llatlons.. As such, | kindly request your

)

office to issue stringent directives to the. Municipal Corporation and other relevant

with specific references (o SDM

related to activities that might impact the green zones.Such measures are critical to
preventing unauthorized tree cutting and ensuring the preservation of Faridabad'

cover, aligping with the broader ppals, of snyire mental conservstion as mend “a\ § green
national judiciary, Thank you for your understanding and prompt ﬁctiovn &t mandated by qur

(o
Deputy Conservator of Foigsi(

dst No, 1727-29 Favidabad o
_— Dmed:‘13.3.2024 “QV\.W

«(
¢
¥
e

A copy of the above may be furwarded to the ; R N -‘
pleese:- fllowing o information and necessary action

§

OCannad with CarriScannar
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DDO Codo: 1703 " E - CHALLAN Romier Gapr™
Governmant of Haryana
T ——
Valld Uplo:  02-04-2024 (st WA
27-03-2024 {Chet./DD)

GRH No.: 0114163621 Dato: 16 Ma* 2024 089:02:44

Offica Namo:  1703-Diviglonal Forest Offica Fraldabad

v | Tredrury: Farldabad
| Porfo: (2023-24) Yontly -
Head of Acco(int . Amount =
878:-51-103-09-51 REMITTANCES INTO 3204
TREA

For 8] Bank-Challan 10 b accepled under fee iype -263

PD £cNo . i
Dediiction Amount: ¥ : 0
. | TotzlNet Amount: 23204

F T wenly Three Thous ahds Two Hundred zmc!s Four only

..Tenderers Detail .
GPF/PRANH’ IN/Actl. no. ehicleNo/Taxld:~

PAN No:

Ten :arefzj.tp‘wa\ SUNIL KUMAR IFS

Aoa\ess; ’.? Ek BJ{Ianal Forest Office* Féridabad -
LT - ’.
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DDO Code: 1793 E « CHALLAN Remitler Copy
Govarnment of Haryana

Validl Upto: oz-omzn24$c:ash) Hinme
27-03-2024 (Chq./DD)

GRM No.: 0114153670 Date: 15 Mar 2024 09:04:30

Office Name: 1793-Divisional Forest Office Furidabad

Tredsury: Faridabad
Perind: (2023-«24L Yearly
Head of Accoint Amount ¥
8782-51-103-99-51 REMITTANCES INTO ; 23436
TREA

For 81 Bank-Challan to bu accepted under fee iype -283 ,

PD /ZcNo 0

Dediiction Amount: T (4]

Total/Net Amount: ¢ 23438

T Twenty Three Thousahds Four Hundred anrﬁ Thirty Six only
5

GPF/PRAN/TIN/AcH. no\/ ehicleNo/Taxld:-

PAN No:

Tenderer's Name: SUNIL KUMAR IFS

Add/ess: Divisional Forest Office - Faridabad -

Pariiculars; Compensation RFO Ballal:garh for

R

labgarh block through $h Rahul forester

Payment Date:

| Br
Banic: All SBI Branc;;;;“f

ba)T959)

ofithis challan at Verify Challan' on e-Gias website.
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From
O/0 Range Forest Office
Ballabgarh

To,
Worthy Deputy Commission
Faridabad

Memo No. 741 Dated:27.3.2024
Subject — Report of Unauthorized Tree Cutting and Registered Forest Offenses

Respected Sir

I'hope this letter finds you well. T am writing to bring to your attention matters pertaining to
the unauthorized cutting of trees within vulnerable zones, as outlined in the esteemed SDM
Badkhal office order no. 4068-72 dated March 13, 2024, and the memo from your esteemed
office, no. L.F.A 171-174/G11/2024 dated February 22, 2024, particularly in light of the
Honourable National Green Tribunal (NGT) orders dated February 5, 2024, in the case of O.A
no. 123/2024 (Sudesh Kumar vs State of Haryana).As per reports received from the Range
Office, Ballabgarh, through memo number 495 dated November 29, 2023, it has come to our
attention that certain activities involving tree cutting have been carried out within vulnerable
zones without securing the necessary permissions from the Forest Department. The locations
identified, including Kila no. 114/14/2, 115//13/2,18, and 117/2/3/8, have been confirmed to
belong to the Forest Department, as per the demarcation report by the competent authority.
According to the field Office report, approximately 180 trees, including species such as Papri,
Badam Papri, and several endangered herbs, have been unlawfully cut down. In response to
these infractions, two forest offense reports have been duly registered by the beat forest guard
under the supervision of the forester.

Furthermore, I would like to bring to your attention that the land in question is
surrounded by the land of the Municipal Commissioner, Faridabad, where no reporting
of tree felling has been noted as per the field staff's report. I urge your esteemed office to
take necessary action to address these violations and ensure strict compliance with the NGT
orders and relevant regulations to protect our precious forest resources. As such, I kindly
request your office to issue stringent directives to the Municipal Corporation and other relevant
departments, emphasizing that the inclusion of a clause requiring a No Objection Certificate
(NOC) from the Forest Department is mandatory in the terms and conditions of any tender
related to activities that might impact the green zones. Such measures are critical to preventing
unauthorized tree cutting and ensuring the preservation of Faridabad's green cover, aligning
with the broader goals of environmental conservation as mandated by our national judiciary.
Thank you for your understanding and prompt action. ; 2 0

M:,s:.‘:f;f;i%zwf s 'f’:/z{/\,’”"
Range Forest Office W\
Ballabgarh

Endst No.-742-44 Dated:27.3.2024

A copy of the above may be forwarded to the following for information and necessary action
please:-




1. The DCF Faridabad
2. The SDM, Badkhal, Faridabad
3. Order File
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Range Forest Office
Ballabgarh
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